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(b) whether the duration of the 
course of training? varies in dffferent 
States; and

(c) whether there are any colleges 
whose Degrees are not recognised in 
foreign countries for admission into 
Institutions of higher studies?

The Minister of Health (Ra]kumari 
Amrit Kaar): (a) 30.

(b) Yes.
(c) Presumably the reference is to 

the recognition of the M .B.3^. Degree 
awarded by Indian Universities by the 
General Medical Council of the United 
Kingdom. A statement showing the 
names of the Universities whose M.B.,
B.S. Degree is not recognised by tTie 
General Medical Council of the 
United Kingdom is placed on the Table 
of the House. [See Appendix X, 
annexure No. 32.]
C on struction  o f  Q uarters in  C oal  

M ines

•1653. Shri M. N. Singh: (a) Will
the Minister of Labour be pleased to 
state the number of quarters built in 
Bhulinagar of Jharia Coal field and 
Bijoynagar of RaniganJ Coal field for 
the labourers of coal mines?

(b) What is the cost incurred over
it?

(c) What is the distance of these 
quarters from the coal mines where 
the labourers work?

(d) What are the means of trans
port provided for the occupants of 
these quarters to go to the mines and 
come back?

Hie DeiPuty Minister of Labour 
(Shri Abid AU): (a) 1566 in Bbuli and 
48 in Bijoynagar.

(b) About Rs. 60 lakhs out of a 
sanctioned amount of about Rs. 78 
3akhs.

(c) The distance varies from one to 
nine miles.

(d) Workers whose collieries are at 
a distance of not more than two miles, 
walk the distance from and to the 
township. Owners of other collieries 
have provided free transport to and 
from.
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The Depaty Minister of Railways 

and Transport (Shri Alacesan): (a)
The General Manager of a Railway has 
full powers in respect of recruitment 
and appointment of all staff on a Rail
way, and ofUcers working unOer him 
exercise powers delegated to them in 
these respects, subject to supervision 
by officers of superior status. Recruit
ment to Class III is made normiilly on 
the recommecdations of the Railway 
Service Commissions set up for this 
purpose.

(b) The Regional Tran '̂.portation 
Superintendent and District Or l̂cers of 
Bilaspur Region have been delegated 
with powers (i) to appoint all Class IV 
staff and the highest scale rf pay of 
such staff is Rs. 40—60 (ii) to nppolnt 
Class III staff in their initial cate
gories if the candidates filling such 
posts are approved and selected by the 
Railway Service Commission, Calcutta. 
The R^ional Transportation Superin
tendent has also b e^  delegated with 
powers to promote Class III staff under 
his control in grades up to Rfi. 260— 
.*̂ 50 while the District Officers have 
been delegated with power? to pro
mote Class III staff under their o >11. 
trol in grades up to Rs. 150- 225.

(c) No.

Sugar-cane C ultivation

M658. Shri H. S. Prasad: WiU the 
Minister of Food and Agrlcultnre bo 
pleased to state whether Government 
have formulated any scheme for grow- . 
ing more sugar-cane so as to meet tho 
internal demand and to export sugar 
in accordance with the plan for export
ing sugar?




